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MINISTRY OF DEFENCE
NOTIFICATION
New Delhi, the 3rd January, 2025

S.R.0O. 1(E).—In pursuance of sub-section (3) of section 13 of the Cantonments Act, 2006 (41 of 2006) read
with the notification of the Government of India in the Ministry of Defence number S.R.O 206(E), dated the
31 December, 2024, published in the Gazette of India (Extraordinary), Part 11, Section 4, dated the 31" December,
2024 containing the declaration varying certain Cantonment Boards, the Central Government hereby notifies the
constitution of the Cantonment Boards specified in column (2) of the Table given below consisting of members
indicated in column (3) thereof, with effect from 11" day of February, 2025 :-

TABLE
Serial Name of Cantonment Board Name/Designation of the members constituting the
Number Cantonment Board under clauses (a), (b) and (c) of sub-
section (2) of section 13 of the said Act
1 2 3
1 Agra (a) the Officer Commanding the Station

(b) the Chief Executive Officer
(c) Shri Rajesh Goyal

2 Ahmedabad (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Vijay O. Yadav

3 Ahmednagar (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Vasant Chandmal Rathod

4 Ajmer (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Mohandas Vijay

5 Allahabad (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Vinod Kumar Valmiki

6 Almora (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Kuldeep Rajoriya

7 Ambala (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Ajay Kumar

8 Amritsar (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Smt. Alka Sharma




[T [1—=vE 4]

HTLT =T TSI AT

Aurangabad

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Prashant Suresh Targe

10

Ayodhya

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Ram Milan Nishad

11

Babina

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Palvinder Singh Nanda

12

Bakloh

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Vacant

13

Bareilly

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Dr.Vaibhav Jaiswal

14

Barrackpore

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Vacant

15

Belgaum

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Sudhir K Tupekar

16

Cannanore

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Vacant

17

Chakrata

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Anil Chandna

18

Clement town

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Bhupinder Singh

19

Dagshai

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Charan Prasad

20

Dalhousie

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Vinod Mahajan

21

Danapur

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Smt. Asha Devi

22

Dehradun

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Vinod Panwar

23

Dehuroad

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Kailash Vithal Pansare

24

Delhi

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Rajesh Kumar Goel

25

Deolali

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Miss Pritam Dinkar Adhav

26

Fatehgarh

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
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(c) Mrs Soni Kannaujiya

27

Ferozepur

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Vacant

28

Jabalpur

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Vacant

29

Jalandhar

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Puneet Bharti Shukla

30

Jalapahar

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Vacant

31

Jhansi

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Dhruv Kumar Agarwal

32

Jutogh

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Rajeev Kumar

33

Kamptee

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Kamalkishor Gopalsingh Yadav

34

Kanpur

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Lakhan Lal Omar

35

Kasauli

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Raj Kumar Singla

36

Kirkee

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Abhay K Sawant

37

Landour

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Vacant

38

Lansdowne

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Ajendra Singh Rawat

39

Lebong

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Vacant

40

Lucknow

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Pramod Sharma

41

Mathura

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Smt. Lalita Devi

42

Mhow

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Vacant

43

Morar

(a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Sunny Kumar Bohre
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44

Nainital (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Bahadur Singh Rautela

45

Nasirabad (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Sushil Kumar Jain Gadia

46

Pune (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Sachin Mathurawala

47

Ranikhet (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Mohan Negi

48

Roorkee (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Pradeep Kumar

49

Sagar (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Prabhudayal Patel

50

Secunderabad (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri J. Ramakrishna

51

Shahajahanpur (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Awadhesh Kumar Dixit

52

Shillong (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Rajbir Sharma

53

St. Thomas Mount Cum Palavaram (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri P A Guna

54

Subathu (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Ravi Sharma

55

Varanasi (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Shri Raj Kumar Das

56

Wellington (a) the Officer Commanding the Station
(b) the Chief Executive Officer
(c) Smt. P. Sheeba

[F. No. 14(8)/2019-D(Q&C)/Vol-1]
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